13

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
IN THE MATTER OF:

Original Application No. 184/2024/EZ

Jay Kumar
...Applicant
-Versus-
State of Jharkhand & Ors.
...Respondents
INDEX
SI. No. Particulars Page No.
1. Counter Affidavit filed by Deputy 1-4
Commissioner, Giridih, Government of
Jharkhand.
2. Verification 5
3. ANNEXURE A 6
4, ANNEXURE B 7-13

AISHWARYA RAJYASHREE

Advocate

Bar Association Room No. 5,

High Court, Calcutta

Chamber: 8/1, K.S. Roy Road,
Kolkata: 700001.
(M)9874995669

Email: advaish.hcwgmail.com



mailto:advaish.hc@gmail.com

14

STATE OF JHARKHAND & OFS. ....cccereeercnreccnenns

AFFIDAVIT ON BEHALF OF RESPONDENT NO-2 IN COMPLIANCE OF THE
ORDER DATED 26.09.2024

L, .NAMAN. . PRIYESH...LAKRA. ... .aged about .26..
years son of..... SLIBLHL L LBERD: .. ...yt comccniserss sonssses
presently posted as .DERUTY...COMMLSSTONER,,... GLRIDIH.
and as such, lam well acquainted with all the facts and circumstances

of this case.

o
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1. That, I have gone through the order dated 26-09-2024 passed
| i by the Hon’ble National Green Tribunal and have understood
/@@m the contents therein.
("":goﬁ‘é *\\ That the instant Original Application registered on the basis of
“‘v&“?;*&jz a letter petition filed by the Applicant, Jay Kumar dated
: ,,/ 02.07.2024. It has been alleged by the applicant that a river
- =~ passing through the land belonging to Jamdiha Forest
- " Department in Gram Panchayat- Pandedih, Block/Circle- Jamua,
; : ; . District- Giridih, Jharkhand has been diverted and land adjacent
N ,J"’~ to the river which otherwise belongs to the Shamshaan-Ghat

has been encroached and converted into an agricultural land by




4.

Shamshaan-Ghat to be used by the residents of about 10- 12
villages and also worshipped their kuldevta.

That , it is humbly stated and submitted that in view of
substantial issue, the Bench of Hon’ble Tribunal, Eastern Bench,
Kolkata vide Order dated 26.09.2024, constituted a committee
comprising of the following members.

(i) Senior Scientist, Jharkhand State Pollution Control Board,
Ranchi

(ii) Divisional Forest Officer, Giridih or his representative of
senior rank

(iii) District Magistrate or his representative of Senior rank
not below the rank of Additional District Magistrate (ADM).

It has been directed that the above mentioned Committee
shall visit the site in question and submit a fact finding report
with regard to the allegations made in the original application.
If the allegations are validated, the committee shall identify
the violators and disclose their names with address in the

~ affidavit so that the said person(s) may be impleaded in the

present proceedings and given an opportunity of being heard.

That , it is humbly stated and submitted that in compliance
of the said order of Bench of Hon’ble Tribunal, Eastern Bench,
Kolkata, the Deputy Commissioner, Giridih in response to the
said letter and in reference of the letter no. 1966 dated
01.11.2024, issued an order vide Memo No. 1722/vidhi, dated
04-11-2024 nominating Additional Collector, Giridih as the
representative of him and Van kshetra padadhikari(Forest
officer), Jamua vanropan Kshetra as representative of



16

Divisional Forest Officer, Giridih western Division and dwe;g\tg_@i%*
them to enquire into the matter and submit an enquiry repor’t

Photocopy of Memo No. 1722/vidhi, dated 04-
11-2024 of Deputy Commissioner, Giridih is
annexed and marked as Annexure- A

5. That, it is humbly stated and submitted that in compliance of

the order of the Deputy Commissioner, Giridih, the three
member committee enquired the matter after visiting the site
and submitted their report vide letter No. 2295/Ra. Dated 28-12-
2024 of Additional Collector, Giridih. It has been mentioned in
the report that during the physical inspection of the site, the
Shmashan Ghat along with drain was observed. It was clear from
the map of the forest department of Mauja Jamdiha, thana-
Kharagdiha, thana no. 264 that there is a natural drain next to
the Shamashan Ghat due to which the forest land is not getting
affected. The natural drain starts at a distance of 20 meter from
the forest land. Its demarcated boundary pillar is located and
photo of which is attached in annexure 01 of the said report. It
has also been submitted in the report that there is no
encroachment on the Shmashan Ghat .and the villagers present
there also denied any kind of encroachment on it. Photograph
with the villagers has been attached as annexure 2 of the said
report. It has been further submitted in the said report that the
Applicant Jay Kumar was also present during the site inspection
who said that at that very time some people had dumped mud
in the drain and the case was filed to prevent encroachment of
the drain and according to him presently the drain is in good
condition and he has no grievances. Photograph of drain has
been annexed as annexure 03 of the report. Further, it has been
submitted that a Shmashan Shed was constructed on Shmashan
Ghat situated in plot no. 581 of Mauja Jamdiha whose
photograph is annexed as Annexure 04 of the report.
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\V ~ Photocopy of letter No. 2295/Ra. Dated 28-

: 12-2024 of Additional Collector, Giridih
along with all annexures (photographs) is
annexed and marked as Annexure-B series.

. That, it is humbly stated and submitted that the Hon’ble Tribunal
may be pleased to accept the Enquiry Report Submitted by
Additional Collector, Giridih, and /or pass order as the Hon’ble
Tribunal may deem fit and proper for adjudication of the matter.
. . That the answering respondent craves leave of this Hon’ble
Tribunal to file further affidavit if required or directed by the
Tribunal. |

. That this Affidavits is filed bonafide and in the interest of justice.
. That the statement made in forgoing paragraphs are true to my
knowledge and annexures are true copies of its originals.

'@\\\QN‘/
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VERIFICATION:

Verified at Giridih on this the day of .2}, December, 2024 that the

averments & facts stated herein above are true and correct to my

knowledge and belief and nothing material has been concealed
therefrom.
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ANNEXURE - A

SURIE—e— el TUSTRIBRI Bl Hralerd, RIESIER
(fafer zmen)
Email-legal.grd@gmail.com

HAEIIA NGT, Eastern Zone Bench, Kolkata SIXT fai 26.09.2024 Bl OA No.
184/2024/EZ Jay Kumar Vs State of Jharkhand ¥ WTRe 3MTQ=r @ el § ded | B
YR e SR Fact Finding Report UUR &R+ & fAfAT Jharkhand State Pollution Control
Board. Ranchi @ UFic B-2301 f&Id 29.10.2024 TAT I FHUS e, ke afad
Wm,ﬁﬁ%ﬁgﬂ%W1966ﬁ7ﬂ3501.11.2024$3ﬂ’6ﬁ35ﬁ1ﬂ‘ﬁﬂﬁﬁw116—4
foreraa fpar T B

1. Sri Jitendra Kumar Singh, Regional Officer, JSPCB Regional office-Cum-Laboratory,
Hazaribagh
2. Additional Collector, Giridih

3. T &% TSTRIBR), STH3T IR Yei
Iad P IMel® T Jharkhand State Pollution Control Board. Ranchi S UFD
B.2301 Ri® 20102024 & I aferia Afdd Ferd weat g¢ faw @ b s afdia
Jedll & YR UX Wifd ®Xd gY wird URIdEH Jharkhand State Pollution Control Board. Ranchi
Td 59 prIfad &l [&Hid 10112024 TP SUE HIAT S s AT NGT # fAeiRe

IR 14.112024 % TJ UlEUY TF TRIR BT ST b |
%;A(\A\W

SO SAEIIS HAST O |
ST~ oTeT qusTEar
s | T2 /R, R 0. L e 24

gfaferf:—  Sri Jitendra Kumar Singh, Regional Officer, JSPCB Regional Office -Cum-
Laboratory, Hazaribagh Pl ?ﬁ_‘ﬂ?j Uq 3agID CAEGIE] %@ Uit |

SRR Additional Collector, Giridih @ @l Td Jawad HRATS &g 9|

TRff— a9 &5 YSIRE, SHET TR WeE B gaerel Ud eedds erd 5
UM |

gfaféifd:—  Divisional Forest Officer, Giridih (West)'CF\T ?E:IT%SI Q_CT AT h —CFI_\SEH_&‘ g_(j, mﬁﬁiﬁl
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SRR RTel TUeReR! &1 sy, fkerE |

(SEIREEERIUEED)
s—HaT—ac-giridih@jhakhandmail.com
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AT NGT Eastern Zone Bench, Kolkatta &1 i 26.09.2024 Y O.A No. 18472024
| EZ Ja)’ Kumar vs State O Jharkhand ﬁ ‘ﬂﬂﬂ m $ Gﬂﬁ’lﬂi ﬁ W 6l ‘H’ff?ﬁﬁ ﬁﬁm

¥ @ PR @1 o RN T AETER SUgad AREE & wEie 1722 R
04.11.2024 &1 wewiy FRfe F1 Ta Rear T W FreEd @ -

(1) 79 wavee geem, AREE aRedl a7 e

(2) 3R wTEat, AIRSE |

(3) Jitendra Prasad Singh Regional Officer JSPCB Regional Office cum Laboratory Hazaribagh
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74 &9 TEfReR) Jitendra Prasad Singh 3R
Ll FARIYYT UE Regional Officer JSPCB
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Jamdiha, Jharkhand, India
Jamdiha, Jharkhand 825412, India
Lat 24.439508°

Long 86.059048°

04/12/24 12:45 PM GMT +05:30

Lat 24.439172°
Long 86.0569379°
04/12/24 12:41 PM GMT +05:30
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= Lat 24.439296°
& |ong 86.05947°
| 04/12/24 01:26 PM GMT +05:30
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4 o 2 A
: Jamdiha, Jharkhand, India
: Jamdiha, Jharkhand 825412, india
Lat 24.439483°

. Long 86.059142°
04/12/24 12:43 PM GMT +05:30
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